O.AL No, 366 of 2012

Vo Padeen Kty . . Applicant
Ve
Unton of lndia & Ovse . Respondents

Order dated: 090524512

CORAM: . .
Hon'ble Shn R Mohapatrs, Member { Admn. )
&
Hon'ble Sho A K. Patnaik, Memberd hud] )

tleard Mr. N.R Routray, Ld. Counsel for the
appheant and My, SK (nha, Ld. Standing Counsel appearing
for the Respondent-Railways, on whom a copy of this OA.
has already been served.
2. By Bling this O A the applicant has sought for
the followmg, retief’

“Tor direet the Respondents to grang
fmancial  upgradaion  under  the
M AP Scheme wef 1.09 2008 to PB.}
Ry, 5200-20200/- wath GP-Rs. 4200/- and
pay the differential arrear salary, DORG,
Commuted value of pension, leave salary
and pension with 12% interest,
And pass any other order. 7

."}ﬂd

3 Vide paragraph-9, the appheant has also prayed
as an mierm rebief {o direct the Respondents to dispose of the
pendmg representation as at Annexure-A/6 dated 08 08 2011,

4 Smoe the represeptation of the appheant as af
Annexure-A/6 15 pendmg with Respondent No2, we, at this

stage, withou! enfering mio the ment of the case, deem 3t



proper tox send the case before the competent authonity to take
a deciston fust on the pending representation. As agfvd to by
the Ld. Counsel for the parties, we direct Respondent No. 2 to
comsyder the pendmg repwesentation and pass a reasoned order
withim 90 days from the date of recerpt of copy of this order.

5 In case, the competent authonty fnds that the
clatm of the appheant under Annexure-A/6 15 admssible
under the Rules/Instructions then he shounld be pad the
consequential benelits within two mt,.)'rzthé thereatier to avoad
hardship to the appheant.

f With the above observation and direction, the
(3 A stands disposed of

7 Send copy of this order, along with copy of the
A to Respondent Nos, 2, 3 and 4 hy Speed Post at the cost
of the apphesnt. Ld. Counsel tor the appheant undertakes to
deposit the postal requsites by tomorrow, e 10052012

8. Hree copies of this order be handed over to the

Ld. Counsel for the parties,

\\W

MEMBER{Judi )




